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Rent for buildings of ex-Maharaja 
of Jaipur 

741. SHRI SANAT KUMAR RAHA: Will   
the   Minister   of   HOME   AFFAIRS 
be pleased to state: 

(a) whether it is a fact that 50 to 60 
buildings formerly belonging to the ex- 
Maharaja of Jaipur and now vested in 
Government are still being occupied by 
ex-Maharaja's people; 

(b) if so, whether rent is being paid for  
use  of the premises;  and 

(c) if not. the steps taken so far to realise  
rent from  the  occupants? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI F. 
H. MOHSIN): (a) to (c) The Government of 
Rajasthan have intimated that in all 36 such 
buildings are in possession of the relatives 
and staff of the former ruler of Jaipur. In the 
inventory of private property of the former 
ruler of Jaipur provision had been for the use 
of certain State properties by the former ruler 
members of his family and household officers 
and also for the use of certain properties, 
which had been declared as private properties 
of the former ruler of Jaipur, by the State 
Government for official purposes. There is no 
provision for payment of rent by either party 
for the use of properties belonging to the 
other. 

State-wise position of plan expenditure 

742. PROF. RAMLAL PARIKH: Will the 
Minister of PLANNING be pleased to state: 

(a) what is the State-wise position of 
Plan expenditure for the last three years; 
and 

(b) what are the reasons for shortfall 
of Plan expenditure in each State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING fSHRl INDER 
KUMAR GUJRAL):  (a.) and (b) 

The information is being obtained from the 
State Governments and will be placed on the 
Table of the House. 

Bulletins Broadens1! in Gujarat! 

743. PROF. RAMLAL PARIKH: Will the 
Minister of INFORMATION AND 
BROADCASTING  be  pleased to state: 

(a) the number of bulletins in regional 
languages broadcast from various stations 
of A.I.R.. language-wise and station-wise; 
and 

(b) the number of bulletins broadcast 
in Gujarati language for Gujaiatis residing 
abroad in various parts of the world, 
country-wise? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI DHARAM BIR 
SINHA): (a) An annexure is laid on the Table 
of the House (Statement I and II). 

(b) Three; all of which are for listeners in 
East Africa. 

Statement  I 

Number of Bulletins in Regional Languages 
(excluding tribal dialects) from various Sta-
tions of A.I.R.—Language-wise 

 


